FORM G (VERSION-2)
INVITATION FOR EXPRESSION OF INTEREST FOR
TRULY CREATIVE DEVELOPERS PRIVATE LIMITED OPERATING IN
SELLING AND DEVELOPING IN REAL ESTATE ACTIVITIES AT MUMBAI

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/
CIN/ LLP No.

Truly Creative Developers Private

Limited
ICIN: U70100MH1996PTC096241
AN: AABCT0072F

Address of the registered office

66, Rajendra Nagar Dattapada Road,
Borivali East Mumbai,
Mumbai- 400066, Maharashtra, India.

. |URL of website

https://stellarinsolvency.com/public-
announcement/truly-creative-

developers-private-limited/

. | Details of place where majority of fixed assets

are located

66, Rajendra Nagar Dattapada Road,
Borivali East Mumbai,
Mumbai- 400066, Maharashtra, India.

. | Installed capacity of main products/ services

/A, the Corporate Debtor is engaged
in buying, leasing, selling, developing
in real estate activities/ works and to
act as developers, builders, contractors
and finances.

- |Quantity and value of main products/ services

sold in last financial year

The financial statement of F.Y.-2021-
22 is not available, however the
financial statement of F.Y.-2020-21,
reflected the revenue from operation
ounting to INR 4,46,08,568/-.

Number of employees/ workmen

PER
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Further details including last available financial
statqments (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of
the process are available at-:

or details, please contact at:
trulyereative.sipl@gmail.com

-

9. |Eligibility for resolution appl; i
: pplicants  under [For details, please contact at:
section 25(2)(h) of the Code is available at: trulycreative.sipl@gm: ail.com
10, Last date for receipt of expression of interest 13/07/2023
11.|Date o_f issue of provisional list of prospective 23/07/2023
resolution applicants
12. Last_ date for submission of objections to 28/07/2023
provisional list
13.| Process email id to submit EOI

L Lu\guul\y.ml_pl a \cfmml.g\_‘)m

/C"’Wwa;



Date — 14/06/2023
Place — Mumbai

Sd/-

Mr. Rajan Garg

Resolution Professional

IBBI Regn No.: IBBI/IPA-001/1P-P02397/2021-2022/13624

For Truly Creative Developers Private Limited- Under CIRP
Suite No. 05, 8th Floor, 207, Embassy Centre, Jamnalal Bajaj Marg,
Nariman Point, Mumbai- 400021, India.
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SUNDAR SETHURAMAN
Mumbai, 13 june

he initial public offer-
ing (IPO) market has

So far in 2023, 23 com-
panies have let their approval
granted by the markets regu-
lator — the Securities and
Exchange Board of India
(Sebi) —

The draft red herring pro-
spectus (DRHP) s a prefimi-
nary document filed before an
IPO and contains necessary
details such as the number of
shares being offered, financial
results, and risk factors. After
verting the IPO, Sebi offers its
final observations. A company
has to launch its IPO withina
year [rom the date of the final
observations

About a dozen such
approvals have fapsed since
April. And, half a dozen are
staring at expiry in the next
six weeks. These [POs, whose
approvals lapsed, could have
cumulatively raised t48.180
crore. The lssues expiring in
the next six weeks could mop
‘up 3,019 crore.

Investment bankers said
some corn.mnks may ye-file

Equities overvalued, tame return expectations: SBI MF (10

their DRHPs s0 that they can
have another shot at listing.
Some are looking at alter-
native way! of raising capital.

Aadhar Housing Finance,
APl Holdings, Mccleods
Pharmaceuticals, Bharat FIH,
and Fab India are among the

Companies whose approv-
als expire before July include
India Exposition Mart,
Corrtech International, Senco
Gold, and PKH Ventures.

So far in 2023, six com-

times. The warm response

India's largest asset manager SBI Funds Management on
Tuesday said they are negative on equities from a short-term
perspective as valustions have risen above the comfort zone.

“We are not positive on eqaities. We think valuations are
expensive. The marioey has gose up a lot more than the earnings
have grown,” said R Srinfvasan, chief investment officer (CI0),
equity, SBI Mutusl Pund, at the bunch of asset management

Standard women | weowesoay, w iune 203

Firms let IPO nods lapse on
pricing mismatch, volatility

So farthis year, 23 compames have decided to shelve public offers
FEAR OF FAILURE?

was due to the rise in second-
ary markets,

The Sensex is just 0.2 per
cent, and Nifty 0.5 per cent
shy of their all-time highs.

However, the gains hap-
pened after tumult in the
Indian markets.

A combination of various
factors — vate hike fears,
Hindenburg's report alleging
irregularities in the Adani
Group and the banking crisis
in the US led to heightened
volatility. As a result, issuers
have become cautious about
their listing plans.

Moreover, DRHPs weze
filed last year with the expec-
tation of higher valuatices.

And, there is 3 discrepancy
berween the pricing aspira-

tions ofpmmmm-dm

companies' (AMC) yesriy reyaoet on the market outlook.

THE SMART

INVES1TUR 11

the markst is willing to give.

“Market  circumstances
have changed drastically. Now,
it has becorne a buyer’s mar-
ket Issuers, who are ready to
accept the price set by inves-
tors, can tap the market," said

SSung ' prospects
will be the key factor in deter-
mining if they will launch
Uhelr ssues.

Prioritise retirement, withdraw
from NPS only inemergency

The numberal
drawal from the tier-l account of the
National Pension System (NPS) saw a

sharp spike in the previous financial |

year. The handbook of NPS Statistics,
2023, published by the Pension Fund
and [

(P!:mmnmmmm“:fmm i
146,292 in the 2021-22 financial year |

(FY2Z) 10532234 inFY23.

Post-pandemic need for funds

The foremost reason for this spike,
according to experts, was the Covid-19
pandemic. “Covid-19, and the financial
distress it caused to many families,

would have been the key reason,” says |

Sumit Shukla, managing director and
chief executive officer, Axis Pension
Fund Management.

Abhishek Kumar, a Securities and
Exchange Board of India or Sebi-regis-
tered investment advisor (RIA) and
founder, SahajMoney, says that
data from the handbook shows
four key reasons: construction
or purchase of residential
house (3.25 lakh requests).
funding a child’s higher edu-
cation (38,360), medical tréat-
ment due todisability (39.464),

requests for partial with- |

No. of requests
W Received = Processed

SHARP RISE IN PARTIAL WITHDRAWAL REQUESTS IN FY23

fund.” he adds.

:
a‘g.
g

1o NPS. A minimmum gap of five years

must exist berween successive withdra-

wals. The maximum 3 subscriber can

withdraw is 25 per cent ol his own con-
| triburions.” says Kumar.

Partial withdrawal is per-
mitted for only a few specific |
reasons: child's higher educa-
tion or marriage (including
legally adopted child); pur-
chase or construction of a res-
idential house; treatment
of specifisd illnesses and

|
and medical Ueatment of YOUR  disabilities; to establish one’s |
specified ailments (33,520). own veniure; and for siill |

e pandemic tad ted  MONEY  development

many people to defer their There are a few caveats. “If
goals. Fulfilling these deferred goals | 3 subscriber alroady owns a house ora |
would have given rise o the need for | flat, either individually or in joint
funds, Savs Vishal Dhawan, chief finan- name, which is not an ancestral prop-

cial planner, Plan Ahead Wealth
Advisers: “During Covid-19, people
were unwilling to go to hospitals. Sa,
disgnosis of discases got delayed,
resulting in more critical llinesses com-
ing to the fore in the period after the
pandemic. College admissions and
children's weddings may also have
been postponed.™

In addition, high inflation cau.ld

mymmpm-mmmm
| can’t be made for this purpose.” siys
Dhawan.

‘Withdrawal should be Last resort
| Experts wam against withdvawing
money from NPS. “Withdsaw from NPS
| only as a last resoet, say. for a medical
_ CIDCTRENKY. atherwise vou wan't have
“ sufficient corpus left for retirement,”

| tobe far away. Other more immediate
w-b:akcmdmca
| He regards withdrawing from NPS

| headds.
| sectors, necessitating a larger corpus

| miffc

Most families tend to have a less-
than-adequate retirement COTpus.
“Saving for retirement takes a back
seat because retirement Is considered

says Dhawan.

abad idea. “You can get aloan for your
other goals, but retirement can only
be funded out of your own savings,”

People are redring sarlier in many

for a longer period of retirement.
Withdrawing money from NP
also means forgoing the benefit of
compounding.

Alternative sources of funding

Since there are many restrictions on
rely on NP§
o meet other goals. “Those with sig-
ant exposure to NPS, such as gov-
ernment or PSU employees, should
first build a robust fund and
then increase allocation to liguid
investments like equity and debt

mdum:thdﬂn-mmmﬂurmm
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is trading af a price-fo-camings (PE) ratio of 22.2. The ratio,
which was around 21 fn March. has risen on the back of the
ongoing rally since Apeil.

ABHISHER KUMAR

lhave forced many to use funds intend- says Shukla.
«ed for these goals to battle rising costs, |
leading to a shortfall in savings.

| “For the

To ensure that the retirement corpus deal with disshility, one should buy |

Kumar suggests saving and invest- |
m;mm\mhmm;m
¢hild's education and marriage, etc.

of [linesses and to
your

FDC LIMITED

NOTICE OF POSTAL BALLOT

BALRAMPUR CHINI MILLS LIMITED
CIN: L15421WB1875PLCO30148
Offica: FMC Fortuna, 2nd Floor,
23473A, A. J. C. Bose Road, Kofkata - 700 020
Tel : +81 33 2287 4740; Fax : +G1 33 2283 4487
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NOTICE 1 the Marntiars of FOG | imded (e Carmpamy™) pursuart 1a Saction
0B and 110 and other agpicable pruvislons, F any,ofthe Companies Act, 2013 (he Aut) read
with Rl 20 and 22 of the Companies (Managemont wid Adminisration) Fss, 2014 (e
Auine®), Raguiation 44 of e Secumlies snd Exchangs Aoutt of INds (Listng Dtlgations [

IR, The :nw Debtor is engaged in|
" nctivitl

heialed capacily of man
producial services

salling, davei in reel|
as e, and 18 act aa

Ganity and valis of maln | The Tnancial susment o
oducis/ services anic in Isst {nol saiable, howaver tha fnancal
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sigtamant
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Ermnail: @bomlin; Website: com
NOTICE TO SHAREHOLDERS
Transter of E Shares of the to

the Investor Education and Protection Fund

mmwoommumma
m #1030am.i8Th

wmwummmmwmlmm
wwmm daind Jarusry 05, 2023 (herenafier
reforied 1p 28 “ha Circudars”) and allciher applicable laws, lo ranaac! the business that
| witibe st forth n the Motics of the Mesting.

This is further to our 1o the
ot their latest available uddrmn In terms of the|

-y

the Comi copiei of
mmannmwmmmwnm\pmuumm
whase
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Canducting Postal Balol procass Puigh remole slectronic wotng (ramots e-voling”) vide

Goeomsh Crmcian Mo, \VATEYER, daie Agril 8, 2020, 17/2020 dabetl Ao \B, 208, V2020
dated May 5, 2020, Z/2020 dated June 15, 2020, 332020 dated Seplarber 28, 2020,

—W
ot wrrest

m mumnhl
£ d-:%_;-ﬁim—u
& [Further details nclding Tast |For caiall, pinass contael

msahacio frnancial ciataments W | intycraativ

schocules) MIM ,?.(:1“"!: mm“m

craditors, ralevani dains far

Company oy way of @ Specil Reschution
ramaty ostal Bt by Remota E-voing anty.

i

_.x ,m For deialh., ploate contadl &t -

1, 2020, 10/2021 datad June 23, 2021, 20/2021 daied Oecamber

1. Agpointmun of Me. Wijey N. Bhgt (DIN: 00751001) ua an Independent Director of e
Company.

I A Circutars the Notice of Poata/
mmma-mmwmmmﬁmnmu 202,108
of Bansficial Cwners aa
o Feiday. June 09, 2023 ("Cut Off Date’) and whse s-mai addrsss sre Fagistered with Ws.
Link Irtime \lia Privata Limbed, the Ragisirar & Share Trangfer Agont of the Company/
Doposilory Participsfs.

Tho postal Balct Nafice can ko b accessad on the webute of the compiny &
wewfocinglacom, Websiz of the sock Exchanges e BSE Limind POSE) o
wwwbssnducom and tha Nutionsl Stock Exchangs of infia Limied (WSE ot
mmmhm of Wtionai Sogurities Dapository Limiler (NSDL") &t
‘W Evaing.rad cam.

n accortiance Wil e provision of MCA Creudars, Ihe memibers can vole only vough the
ooty € oty proeess. ALEoSingh, i TTTAm) Tin weagnt T serce of NSDL for
pftwiing ¢ volig elscronicaty, Further, Physical copy of e Fostal Ball Nofict aiong win

of the Section 124(8) of the ( Act, 2013 (as

amanded) ("tha Act") read with Investor Education and Protection |
Fund (Aceoun MGLTMMWG)MU.M!
{as lm-nded} ("the IEPE Rules”) and athar anplicable

notification: it any, mqmnmymynmm

the shares, h mpuadmm dividend remains unj

erial addressas are ragisterad wilh e CompanyRegisirar and
ranstar Agunt/Deposfiory (s} ("0°*). The Notics of the 32nd AGM end
-wmanhmmmunmmmwmmnw.
wotate Ihe waban o Siook Exchangss

where e 6auRy
Mdnwwrnw B5E Limited

for & period of 7 (saven) cof mmhmmmmd
tha IEPF Authority ("the IEPF Damat Account”). Howaver, whara
therais a ic order of the Court or Tribunal or

or Statutary

restraini wymdadmwmmdmwmuldIMMM
.53- are pledged or hypothecalad under the Provisions:
Du;nmaﬂalu 1896, the Company will not transfer such

Procass fo regraion of amallid__

Nambers are requsstad to registas Sumir a-mall address with Link|
ntime India Pﬂvlu Limited, by :u:ma the link:
registarhim| and follow

b:uuﬂw no claim w-ﬂ- lph-m the c-np-ny In mpnt of |
d dividend shares transferred to the [EPF

Notice is hareby ghvan Mwmmhwummmdhm
Act, 2013 resd with Rule § of the investor Education snd Protection Fund Authorty,

mamwmdhmhmummm
unclaimeshunpald for seven consecutive yaans wil be due for iransfer 1o e [EPF on
15th Septamber, 2023

lablz 1o 10 [EPF must ke

nats tt ) This regard has alieacy bean sand 1o you lstes)
vt VETTEY T v rarh deoin . e ey Trakaie e S s
mmmmmmmmmnmmu

-F..:.mrrdl I e detaied Procadure 4id SIrcon for Remate 8-voling provided as

amount ant
mmmmmwmlm Rules.

“The e-voling period s i iows:

ose equity sharns are fiable to be

mun—s—n Tharsiday, June 13, 2023 tram 8.00 am. [i8T)
veing | Fridwy, July 14, 2023 0t .00 pm. (16T) ]
Mggmibery. 2 roquestad 10 noto that Remate ¢-voting shull not be allgwed heyond 5.00 p.m
{1ST) on Fricey, Juy 14, 2023 and e Facty shall bz disabled by NSO thereafier Dnce the
vete on & Fesohfion cas: by member, e Mamber shal not be slowsd fo change 1L
subsequeny.
Mesmibors whoas hamies 3ppear in the Fagister of Members/ List of Baneficial Dwinans ai o the
culsoft date s, on Friday, Juna 06, 2023 shall pnly be comsidared sigibin Io cast Ther vuies

| 50 thie share of the gaic-up equily share captal o ihe Company 2 on the cul-off da Le. o0
Friday, June (8, 2023, A persan who s fot & mambar of the company as on cut-off dale L. an
Fritay, June 05, 2023

transfarred
o m |EPF Demat Amounl may kindty nate thet es per the IEPF
Rules:-
. In case of Equity Shares held in Physical form: Duplicate
share a-mm:um will ba Issued and the NBDUI:DSL (the

mtulE For Permanent 27n raquestad 1o regisier i ool address with tha
In this regard, Nedoe I8 hereby given to the sharsholders holding Regiatration for Memm?mmwmwm
shares ralaling 1o they have not encashed ihair dividend since Paficpsnt.
2016-17 (La. mmdm- dividend(s) declarad imn 2018-17 were For Temporary _[Members Thait e-mal address wih Link,
claimed/encashed), th shares are llable to be tr by| || Registrationfor |ntime Ingia Private Limited oy clicking the fink:
the camp-nv under |he IEPF Rules 1o the IEPF Demat Account. regisizchiml and follow
The Company uploaded v in this on its! — vorein,
website al www.chinl.com for taking appropriate action.| | yegnginformetion
m-duumwmm Rules par Romat (remote & ¢-Voing") & o1 1o gast el
to transfer mmumlﬂ#m _mmuﬂnmummmunramuuw
. uﬂc d-Iml- received by the Company/KFin Technologies | Shareholdars Rave the nolion (3 63her caxt thair vote using iha remata & »-Voing facity
W Mm"r-h*lmniﬂncmm pricr la the AGM or &-Voting during the AGM. Wbﬁuﬂw{::umtw

o he Company, In Gaa of any quaties, you My rufe the Fracusrtly Asksd Cuestions
mmwmumﬂm-u_mmuumnmum

or call on nos. 022 - 4886 7000 and 022 -
uwma-d-mnumm‘mmhwm«u
ior snager, NSDL ot

Paymen of Dividend
0 thelr mesting heid on My 17, 2023,
MM]NW!HMW%MU‘MMI&IG&

Concemned Depositary) shall convert the d te shara

cdrllﬂuhtc) m!o Demat form and shall transfer the shares in

PF Demaj Account. The ‘share certificate(s) |

mgmmd la the shareholders' namas will stand -mmau:-lry
cancelied and deemed non-nagatiable.

- In case of liultv Shares held in Demat form: Concerned

uupa-hnvy will give effect to the transfer of the equity shares

fiable to be transferrad in favour of the IEPF Demat Account by

ormail addres

Intaspactof shatos hee I demat o Bl P and i e of hares A I DIl

mods, by wong To Lonk intrms incha Privala Limiled. the Ragistrar and Transter Agerd of e

Qg o Wt e, ol wtuated gt C-101, 247 Park, LBE Narg, \ebonis il
L halp sz ikt o i

Murra - 400 043, Maharasrmra, indla o
of Ranote & voting,

f o valle caim b recaives on o bafore 14th Septerber, 2023 wil proceed
1o ranafar the isble equity shares an the uncaimed dhidend for tha financial ysa- ended
3tat March, 2018 in ftveur of [EPF authority wihout ny futher nafica. w
ncte thal afier e transfer of
in the Company shal aiso ba credited In wumwhmmumm
shorss shall remein frozen Ul the rightful awner claims the shars
‘Sharshiders may olaa nols that no claim shall i sgainst e Company in raspact of ma

v ssdress
thePrstal kot Nolice.
mmumunmnun—qmmu-rumz:mwm
Sanjay Dhaiziéa, (Membarship No. 2655/ C 2 No, 1738), Propratar - M/a. Sanjay Dhoaida &
Associates, Pracicing Company Sacretaries, 3s Scrisinerer for conducting tha Postal Ballor
pracesa Brough n 8 far ané transdarent masnee

Th Scrulintzsr will submit his regort ta he Chairman ar any othes person Autharisad by him,

way of corporate action.
The shareholders may plaase nota that both unclaimed/ unpaid!
dividend and quity lhllII lmnderrud to the IEPF Damat Account
benefits
be daimed from the IEPF

mfrdrm,i'enwwm,
nrﬂ‘l applicati
in the prescribed Form IEPF-5 (&

making an

www.lepf.govin) and sending a duly signed (as per the
signature meblmﬁm
d’!ﬂsuﬂ'\umuﬁ\hmﬂﬂ

llable on the wahm: ax

e Taxct, 1881 (17 AZL"), #a amonded by
mmmmmﬂumwmmmvmm
mumnhmdhwnhwwumm
dedhucttmx source (08 ot rdrirsi
miummmmmnmwmwm

AShhim and sstocting *Hitach Corporntion Limiad” n he Campaty dropdawn.
Snarsholders, can alic forward thlt DS ftsed quaryl documents on
agplicable o ) resident indhvidual

copy documents (o the Company

rorvu'ﬂ!uumamuddmmchNna|mwdmnwm a8
rascribed undar [EPF Rules. For furthar

tphs concemad shareholders may contact at any of the following

agdresses

waild PAN #nd If the dividend payeble s less Than R 5,000 per

financlal year; (i)
sharenoien.

with /3!
heid in physcal mode) Link intime Indin Pryata Limied, by cicing tha link:

undaimed dividend and shares tranaferred 1o IEPF. Sharehoiders can claim the 1 and tha gt Femae
erares sing win ha chaendia) om the EFF e | Lo rass Bt e
mnm?dhm%mdmnwﬂwﬁ"m ¥ bators Monday, July 17, 2023 and will alsa bo Displayed on tha wibisils of the Company o
 www i govin, WWALISINGIACam and e-valing wedaile of NSOL 1n. 0n wyew.avoling ndl 0of) Besitas baing
In cass of any queries/ciarifications an the subject matier and the Rules, sharenolders mmlﬂﬂlhm-m-
%‘f&";“ Transle echnologies h prverd mw il e 500
pany's Registrar and r Agents a1 Mis KFin Te Limited| | Frequertly Asie¢ Questions [FADE) snd Remots e-vofing manual wvalable at -
(Entuils K Techclogcs Prvte o o | 4888, O e o maor 022. 486 7000w 1222463 o0, | | Eee m’ Toll Free: 1800 308 4001
Buiding n-aPhNquH: mm g8, .| | o wunt x rucuest i e, Amit Vishal af evoingdnsd o to gt your prievances an svoll A
Foan Hmmw "8 | || website : www.chini.com . www fintech. com
1883: Toll Free \m - 1800 309 4m1 Emal. sinware.is@kfiniach.com By Drdar of Board of Directors, For Balrampur Chini l"lll-lﬂ"s':i
mlmmu-nl.m s (Manoj wl
Date: June 13, 2023 Varsharani Katre Ci “ﬂm
'-Wﬁ""- ‘Mymbal Company Secratary & Compiianca Dfficar u-u £ 5 e, 2023 mu
Place: Chiel Logal Ofce & Lo 2
at a= at e~ ad a=x

scoount on

hwmhhmmhm
Thmmmmhmlﬁpn.ﬂﬁn#«wmmmﬂ
Pmu-nu

Link intima incia

101, um.us mvmmlvw Murrizai - 400083
EmalI2: angliceslakintime oo In, Tel No: 0224818 8000
Fﬂﬂuwdhlﬂ

Ashish Reongta

Place : Mumbal
- o
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MAHATRANSCO

Matarsehics Slale Becricly Traramission Co. Lid.

SRM-TENDER NOTICE

MSETCL invites online bids (E-Tender) from reputed & reglstered Electrical
Contractors on MAHATRANSCO website hitps://! >0.in
for the following Tender Specification:

Tender Notice

Sealed tender/ offer’'s are invited on behalf of
M/S. SAMDEV CO-OP HOUSING SOCIETY LTD”
on R.B.S.K Bole Road, Near Jain Health Center,
Dadar (West), Mumbai 400028, from Developers
of repute having adequate rersource &
experience, after utilizing plot potential &
obtaining FSI & Fungible FSI. as per Prevailing
M.C.G.M & MHADA POLICY.

a) Deemed Conveyance in name of Society.
b) Cost of tender document: Non-refundable
amount of INR 5000/- (INR Five thousand only.)+
GST@18% in Cash/Pay order drawn in favour of
M/s Kalambe & Associates.

c) Tender documnet can be collected from Project
Managment Consultant M/S kalambe & Associates
having office at Mukta sadan, R.N.Bhaindarkar
marg, off S.K.Bole road, Dadar (West), Mumbai
400028. Tel 022-24221697, Mobile 9867194989
d) Tender’s are available on any working day from
11.30 hours to 18.00 hours from 15/06/2023 to
30.06.2023.

e) Pre-bid meeting for clarification of nay doubts
regarding the tender document will be held at
PMC's office with prior appointment. Bidder are
Suggested to clarify their doubt’s, if any, in the
pre-bid meeting only. No bidder will be
entertained at later stage of the process.
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33.08.3033 Usl 13,00 1. BId 32, 359 Fieim Fermadt 3o frfigmn am.
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20907-SLR-R1-DDR-BHUJ-22-1 | 14708-SLR-R1-DDR-BKN-22-1
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TOM, M feaait fasmamT- are tfaw Tender- DMB/e-Tender-21/2023-2024 pap . ; - TR 3 g 3
) DMB/e-Tender-24/2023-2024
4} PR . RFx No. 7000027484 the manner prescribed in the instruction to T R T T S s [ e A e
CLEIn! SEE, ARt WW “FXNO':D::::??B;HM Tondler & Name of Tender: SRM Tender for tender latest by 11.30am to 18.00pm on or b 8- | arcfamefta rm e swe trulycreative.sipl ail.com
TG I STHEATH! Hifed! T AR ATl AMC. for attonding omergancy [ATnual Maintenance Contract of efore 01/07/2023at the P.M.C's office. o, [ e R o 4y 03y
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oo T B e Tl S Ui maintenance activities of EHV Lines (g ~paggha & EHV Lines SDn., shallbe opened at the society office by 2 |l vt - 3063033
N . ol ggeL 'J&"ES M:I'l;j‘;"ﬂ"w sz;';" Ambemath under EHV (O&M) Dn., 11.30 hours on 02/07 /2023 in front of Society va, | ER A wlwT aifE (o oo
! i ' Ambomath under EHV O&M D, [2ombMall member/ Bidders/ Consultants. L]
9 fal Searsedis 3 feell. a8= uel Dombivalifor FY 2023-24. ’ E:“n;a;ggogo":t:u"gmg;% L:j? ;ﬁ h) The Society reserves the right to reject any 3. fﬁj\;ﬂq E s et trulycreative.sipl@gmail.com
ST WRRI 7 SIS e Iears Tl Estimated Cost: Limited Up 10[Taxes) Tender Fee: Rs. 500/- + 5% or all Tenders & accept the highest or any /-
T T TR S, TR @ {F_ts. 2)5_1_0?.,300,; (mF.?lusé‘\;gJr of 522 Applicable Taxes (For all above other Tender without assigning any reason e m
g axes) Tender Fee: Rs. -+ tender) whatsoever . 1¥.08.3033
ﬁ%rﬂamﬁﬁa‘qhﬁﬁrw% Applicable Taxes (For all above STt T FATUIERT . [BRIIPA-001/1P-P-02397/2021-2022/13624)
;"%lﬂaa PR tender) Mr Mukesh Shah. ( 9821255055) bt gtk il amio e e
i TAHTEN Online Downloadingofthe RFx: 10.06.2023,10:00 Hrsto 18.06.2023,23:59 Hrs Mr B.M. Nilankar. ( 9821197515) — . . . :
THAUF HETE IJHSHW A 3. A B Online Submission of the RFx: On o Before 18.06.2023, 23:59 Hrs
aq g T e 2 fedtar 033 I Online Opening of the Techno-Commercial Response Opening Date:
i 19.06.2023 at 10:00 Hrs (If possible).
Yuihdiel JaehTe TEl EW A1 Jaari Price Bid Opening Date: 20.06.2023 at 10:00 Hrs (If possible). BTt i wratera dft- 30, anTS Fefzae 3R, 3 (W) ¥oo &Koy,

For further details, visit our website: https://srmetender.mahatransco.in
Contact Person: The Dy. Executive Engineer, (O) Mob. No.: 9833266055

Note: All eligible Suppliers / Contractors are mandated to get enrolled on
SRM E-Tenders (New) portal of MSETCL. sd/-
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DEMAND NOTICE

Whareas

Carporais Offce: 101 it Offcn Ko 707,102 8 153, 2 or -wu ununm i Fare Comple, S3n ), W ml
msmmmmmmw

:umrnunnmn-m {Entorcemant) Autes, 2002)

Lad.j, Mnmmwnammml'mn ‘imFlnu Oid No. 307, New No 165, Poonamalies High Rosd Madwravoyal, Chenna,

Tamil Nack-500093 and corparate office al 2nd North Avenue. Makar Maxiy, 10 Ploor, Bandra-Kuria Comples, Bandra (East)

[Mumbal - 400051, under Securtisation and Reconstrycion of Financial Assets and Eniorcament of Securtty Inierest Act, 2002 (54 of

2002), and in amarciae of pawers conferrad under Settion 13 (12) faad with Rule 3 of the Securty Interast (Enfarcement) Rules, 2002
issued Demand Noticy dated merfioned

beeng also mentontd hereunder within 60 Gays from Me date of receipt of the said notice. Wmhnm«mmmmmm
repay e amount. nafice is harety given o the followng borrowars and i public in peneral 1at LAdbrsigned his tuken Symbaiic
possession o ha properies desc/ibed harsin below in L
Act read with Aule B of the Se Inferest

mmnmmmcmu

45 days. Bids are 10

V ASANSOL M UHIEIPM CORPORATION LI AR | o A oo
insol Tander o, WBUADCUCCOMMESIONERIDY | | - . G & Registered Office: Edelweiss Housa, Off C5T Rnad. Kalina, Mumisai 400038
H-ME-EM NN L Raibwary, Howrah, DRM ey DEMAND NOTICE UNDER SECTION 13(2) OF THE SECURITISATION AND
E. Tender Notice No.- 61/PW/Eng/2023 dated 13.06-2023 Nemo o NSPWOTBIDERZIIGT, | | oot 17101 for | | RECONSTRUCTION OF ASSETS AND
Memo No - 342/PW/Eng/2023 dated 13-06-2023 108380 oy o INTEREST ACT, 2002, (“THE ACT™) READ WITH RULE 3 (1) OF THE SECURITY
Name of th Work:- Elecirical wiring af Hall at Chelidanga near warding oonirRon kor Remneing out INTEREST [ENFORCEMENT) RULES 2002
Mahabic Sangh st Ward No.- 50, Borough No.V under Asansol Municipal | | Varees Develepments of Municipal Amas | | of Truck Parking stand at Dankuni | | g undarigned boing the: Authonzed Officer of the Edelweas Assel Reconsiruction
Corporation For detals, plesse visit the websie- station (Goods yard) for & period of | | Company Linied [TEARC) urer
Please visil 10 wabsile WWW, net or 03 yoars. Dstaits of tonders.- Name WEWNMWMW walmmm&’
e yesst] 150 Rules, 2
For detads, intending confraciors may also contact Eng. Dept. of this office and yarg). Tender Case No.: COM: Wmmﬁmmmmnllﬂﬁdmmm
2 oo KING-23-DKAE-goods-A. g o el i
[ S—— :‘“ m v
. paring: e Sorromers 0 oy EARG
pasking stand st Denkuni Goods Varc. mmmmmmammnmwm
Date and tima of closing of tander: ugmmmmw-mmnmwmmnnhm
0.07.2023 &t 1300 hrs. Detalls are | | mentoned beiow il the dade of payment sdior feakzation, payible under e loan
SMFG SMFG INDIA CREDIT COMPANY LIMITED ovailable in Raiiways wesite | | agwemen read wih ciner dorumerisiuriings, fany. mmhhwhw!m
s redit (formerly F Credit pany Limited) www.ireps.gov.in. Validity of offer:

ony. No manual offer wil be accepted
(HWH-882023-24)
Tondt Natices ey ws0 availabis at watsi:

horeunder calling upaa the foflawing borowers o rapay The

of saction 13 of the|

i ynder

(Enforcemen) Rules. 2002 on the dike mentionied et eunder
Immavable

ILYING AND AT PREMISES NO. 7/1 TOPSIA RDAD (SOUTH),
[UNDER MUNICIPAL WARD NO. 5 OF KOLKATA
KOLKATA- 700045 UNDER MOUZA PURBA GOBRA,
[TOUZ NO. 2633, POLICE TOPSIA. DISTRICT SOUTH 24
'HOLDING NO.131, TOGETHER WITH THE
WALLA, TARDS , PASSEGES, ADVANTAGES
(OF OTHER RIGHTS.
mmmmmmmmmm
AND B TOPSIA : 30 FEET
IWIDE K.M.C. ROAD SOUTH: mnmnmummm
1. KAMALA MEDICAL | 23-02-2023 |ALL THAT FLAT MEASURING ABOUT 1600 SO.FT (SUPER BUITUF | 10.06.2023
ISTORE, fis, 51,66,760/- |AREA) ON THE FIRST FLOOR OF THE BUILOING BUILT AND Symhalic
[2. BHOLANATH GUPTA,! [ |CONSTRUCTED AT OR UPON PLOT OF
13, HARIHAR (Ome Lakhs Sixly [COTTAH 14 CHITTACK AND 37 S0.FT. FORMING PART OF C.5.0A6
[SHAW, Thousand |40 6183 UNDER KKATIAN NO.332 J.L HO.2 IN MOUZA BEHALA
|4, KAMLA SHAW Soven Hundred (UNDER PS PARNASHREE IOUSLY BEMALA) IN THE DISTRICT
ILOAN ACCOUNT ND, | Stxty iz Only] SOUTH 24 PARGANAS PRESENTLY KNOWN A3
186321510670310 & [MUNICIPAL HOLOING NO.315 JOYRAMPUR JALA ROAD UNDER
186321310724628 MUNICIPAL WARD NO.120 WITHIN THE LIMITS OF KDLKATA
MUNICIPAL CORPORATION.
(1. W/S SUNDRABAN | 02-03-2023 |ALL THAT LAND MEASURING ABOUT 70 SATAKS FORMING PART OF | 10.06.2023 |
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belone the leamed Debiz Recovery Trbunal - 1), Kalkats, Knatan N 248249, ﬂao-gm 28, »uwma‘ Naita School Foad, Kok nesting hekd on May 17, 2023,
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cum Guarant Luase 557772013 AND 28.11.2020 plus Funner| SC.482 & Mrs. Bimala Sardar |anc Sox Paisa Ony) & The
Sio. Santosh Kr Guchall, 9 Nlmm-mmsurmnulmmqamxw interast. cost, charges Co-Bormowars) 25082023 stans of the shareholders and the documnents submitied by them and avcepted by fhe.
Kulgachia, Chandipur, Uluberia. | dacimals out of the total land 15 decimals comprised i RS Dag | theteon, pending aince Compary inthe regard,
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